BEFORE THE AJUDICATING AUTHORITY
(NATIONAL COMPANY LAW TRIBUNAL)
AHMEDABAD BENCH
AHMEDABAD

C.P. (I.B) No. 137/10/NCLT/AHM/2017

Coram:  Hon'ble Mr. BIKKI RAVEENDRA BABU, MEMBER JUDICIAL
~ Hon'ble Ms. MANORAMA KUMARL, 'MEMBER JUDICIAL

ATTENDANCE CUM- ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 24.10. 2017

Name of the Company: | ~ Sunil Sunderl'al Luhar.
- ~ (Gaytech Engineering Pvt Ltd.)
" Indian Bank

Section of the Companies Act: Section 10 of the Insolvency and Bankruptcy'
~ ' Code - - N

1.

ORDER

None present for Corporate Debtor/ Petltloner None present for Respondent

Proof of dlspatch of copy of apphcatlon on Respondent ﬁled

file proot of service.

L1st the matter on 16.11.2017 for obJectlons of Respondent
' adm1ss1on .

and for hearing 'before
(}Q‘%w/ﬁ S j\_).)J/ o \/
MANORAMA KUMARI - BIKKI RAVEENDRA BABU
- MEMBER JUDICIAL o ' MEMBER JUDICIAL _-

Dated this the 24th day of October, 2017,

Lo e e b HE -



